IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

02.07. 2025

SL . [Name of Date of NOtlfled
No.|Applicant Application Case No. Fee amount
PP PP to be paid

Rejec
Status

C SUNDARA |50895/2025(02.07.2025 |CRLREV/972/2014 1 DFA |
|2 |A K GOUDA |50897/2025|02.07.2025 WP (C)/12828/2015 |7 | |U |
3 |s pas |50898/2025(02.07.2025 |[WP(C)/11424/2004 |7 | o
4 |M K MOHANTY [50899/2025(02.07.2025 [WP(C)/10149/2016 |7 | .
‘5 EAEIGRAHI ‘50901/2025‘02.07.2025 C)/12834/2015 ‘7 ‘ ‘U ‘
6 |P K LENKA [50903/2025[02.07.2025 |0JC/4701/2001 |7 | oo
7 |s MOHARANA [50905/2025[02.07.2025 |CMP/1148/2023 |7 | oo
8 |K K NATH  [50906/2025(02.07.2025 |ABLAPL/9593/2021 |7 | .
9 M C MISHRA [50908/2025[02.07.2025 |CRLA/6/2024 |7 | SR
10 |D P DASH  [50909/2025(02.07.2025 |CRLA/1245/2023 |7 | SR
11 |D MAHAJAN [50911/2025|02.07.2025 |ABLAPL/4059/2021 |7 | SR
12 |A MOHANTY [50913/2025(02.07.2025 |CRLREV/317/2013 |7 | SR
13 |S K SAHU  |50914/2025(02.07.2025 |WA/127/2007 |7 | u |
14 |S K SAHU  |50916/2025[02.07.2025 |WA/126/2007 |7 | u |
15 |K SAHOO 150917/202502.07.2025 |WP(C)/2831/2016 |7 | u |
16 |S P SAHOO [50919/2025(02.07.2025 |[WP(C)/20728/2012 |7 | u |
17 |P K BARIK |50920/2025[02.07.2025 |[WPC (OAC)/3038/2013 |7 | o
18 |R.K.ROUTRAY [50921/2025(02.07.2025 |[WPCRL/7/2025 0 | c
19 |s Dpas 150922/2025/02.07.2025 |[WP(C)/3017/2020 |7 | R
20 |p cpas2 150923/2025(02.07.2025 |FRO/9/2021 |7 | R
21 |p cpas2 150924/2025(02.07.2025 |FAO/281/2018 |7 | CE
22 |B K LENKA |50925/2025|02.07.2025 |[WP(C)/1611/2015 |7 | o
23 |P K MISHRA |50926/2025(02.07.2025 |FA/86/1985 |7 | o
24 |P BASTIA  |50928/2025/02.07.2025 (C)/14363/2025 |31.00 gg%ﬁLgAg*iagg U
25 |S MITRA 150930/202502.07.2025 |WP(C)/1068/2025 |7 | o
26 |M BEHERA  (50931/2025(02.07.2025 (C)/4111/2025  [27.00 270373 POy
27 |B DASH 150934/2025(02.07.2025 |MACA/505/2025 |7 | o
28 |K K NATH  |50935/202502.07.2025 |ABLAPL/6469/2025 |7 iéggiggi copy
29 |B K SWAIN [50939/2025(02.07.2025 |[WP(C)/25507/2024 |67.00 |15.00,15%3.00,DC[U |
30 MK PATI |50940/202502.07.2025 |[WP(C)/19761/2018 |10 | c |
31 |P K JENA  |50941/2025|02.07.2025 |CRLREV/483/2024 |7 20.00,3%20.00 U |




COURT FEE TO BE

PAID , DOWNLOAD
COPY
32 |A SAHOO 150942/2025(02.07.2025 |JCRLA/91/2007 0 | c |
33 |AK NAYAK  [50947/2025/02.07.2025 |[WP(C)/28070/2024 |23.00 [4.00,4*3.00 DC U |
34 |GB PARIDA |50948/2025(02.07.2025 [WP(C)/7677/2023 |10 | c |
35 igVMOKIM 50950/2025(02.07.2025 |WP(C)/16359/2025 |10 c
36 ;gHAPATRA 50954/2025(02.07.2025 |CRLREV/449/2024 |10 c
37 |N MALLICK [50962/2025(02.07.2025 [WP(C)/16498/2023 |10 | c |
38 |SK SUNDARA |50964/2025(02.07.2025 |[WP(C)/17367/2025 |10 | c |
39 |PK MOHANTY [50965/2025(02.07.2025 [WP(C)/12283/2016 |10 | c |
40 |M NAYAK 150985/2025(02.07.2025 |[RSA/164/2020 0 | c |
41 |M NAYAK 150986/2025(02.07.2025 |[RSA/163/2020 0 | c |
42 |D. D. NAIK [50988/2025(02.07.2025 |[WP(C)/17495/2025 |7 | SR
43 |D. D. NAIK |50989/2025(02.07.2025 |[WP(C)/28108/2024 |7 | o
44 |s. K. SINGH|50990/2025(02.07.2025 [WP(C)/27589/2024 |7 | o
45 |P. K. LENKA|50995/2025|02.07.2025 |[WP(C)/16208/2025 |10 | c |
46 |P. K. LENKA|50998/2025|02.07.2025 [WP(C)/4209/2025 |10 | c |
47 o s [51001/2025(02.07.2025 (WP (C)/16947/2025 |10 c
48 ﬁéHiﬁTY 51006/2025/02.07.2025 |CRLMP/752/2025 10 c
PANCHANAN
49 | Niemanr |51007/2025/02.07.2025 |CRLMP/605/2025 10 c
50 [B. R. KAR |51008/2025(02.07.2025 |CRLMP/557/2025 0 | c
BYOMAKESH
51 | niparay  |1012/2025(02.07.2025  |CRLMP/474/2025 10 c
52 |PRAKASH |51014/202502.07.2025 |CRLMC/1892/2025 |10 | c
MANORANJAN
53 |oaDHT 51017/2025/02.07.2025 |CRLMP/469/2025 10 c
54 |P. BASTIA |51019/2025/02.07.2025 |CRLA/683/2025 110 | lc |
55 |B. K. DAS |51024/2025(02.07.2025 |CRLMC/2181/2025 |10 | c |
56 |B. SWAIN  |51026/2025(02.07.2025 |CRLMC/1613/2025 |10 | c |
SUBASH
57 |CHANDRA 51029/2025(02.07.2025 |CRLMC/2070/2025 |10 c
ACHARYA
STHITI
58 |PRAGYAN 51030/202502.07.2025 |CRLMC/1758/2025 10 C
SUNANDINI
N. D.
59 |omrpapay  |21031/2025(02.07.2025  |CONTC/556/2025 10 c
PABITRA
60 |KUMAR 51032/2025(02.07.2025 |CRLMC/2055/2025 |10 c
MOHANTY
61 | yag [51038/2025(02.07.2025  |CRLREV/292/2025 |10 c




62 |22 ATENPY 15103972025 (02.07.2025  |TRE (C) /56/2025 10 c
SARADA

63 | Avak 51041/2025(02.07.2025 |TRP(C)/172/2025 |10 c
MANOJ KUMAR

64 | avax 51043/2025(02.07.2025 |TRP(C)/255/2024 |10 c

65 |A.BEHERA  |51049/2025(02.07.2025 |CMP/890/2025 0 | c |

66 |M.R.ROUTRAY [51052/2025(02.07.2025 |[WP(C)/16826/2025 |10 | c |

67 |SC DAS 151053/202502.07.2025 |[WP(C)/1490/2011 |10 | c |

68 |SK SAHOO  |51055/2025(02.07.2025 [WP(C)/36823/2023 |10 | c |

69 |S.S.PRADHAN |51056/2025(02.07.2025 |[WP(C)/12604/2025 |10 | c |

70 |NK ROUT 151057/2025(02.07.2025 |[WP(C)/7502/2022 |10 | c |

71 M DAS 151061/202502.07.2025 |ABLAPL/762/2025 |7 | S

72 |G S SAMAL |51062/2025|02.07.2025 |ABLAPL/7082/2025 |7 | SR

73 |S SWAIN 151063/2025(02.07.2025 |MACA/601/2023 |7 | o

74 |JP KAR 151066/2025(02.07.2025 |[WP(C)/16312/2025 |10 | c |

75 |S P SAMANTA |51071/2025|02.07.2025 |CMP/441/2025 0 | c
5.

76 |Sfoupgury |91079/2025(02.07.2025 |CRLREV/48/2025 7 U

77 |SEJAL NAYAK|51080/2025(02.07.2025 |ABLAPL/1814/2021 |7 | o
A. K.

78 |spronanpay |910817/2025(02.07.2025 |CRLMP/458/2025 7 U

79 |S.BISWAL  |51084/2025(02.07.2025 |CRLMC/2273/2025 |10 | c |
SANTOSH

80 | MaR pagy |01085/202502.07.2025 |CRLMC/3259/2024 |10 c

3.00,3*3
81 |[S.N.GAYA  [51086/2025|02.07.2025 |CRLMP/462/2025 7 PAPERLESS U
DOCUMENT

82 |H. K. PATRA|51087/2025(02.07.2025 |CRLMC/4211/2024 |10 | c |
BINDU SAGAR

83 |y 51088/2025(02.07.2025 |CRLREV/169/2025 |10 c

| | | Total 1830

NIC




